NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
BENGALURU .

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU HELDON _2>/— ©1— R © [}

PRESENT:  SHRI RATAKONDA MURALI, MEMBER (1) AND
DR. ASHOK KUMAR MISHRA, MEMBER (T)
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Counsel for petitioner in CA 01/13 is present el for Re i i
: spondent in CA 01/
present. Counsel for Respondent in CA 01/13 has ﬁlqu ;  fehuse

. ‘ along with a copy of the interim order passed
by the Hon'ble High Court of Karnataka and further he requested time. P

At request, posted 02.03.2017.
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